ICICI Lombard General Insurance Company Ltd.

Annexure IV

BUNDLED - TWO WHEELER POLICY

Return to Invoice

In consideration of payment of an additional premium as specified and shown in the
Schedule, it is hereby agreed and declared that notwithstanding anything to the contrary
contained in the Policy, the Company hereby undertakes to pay the Sum Insured under this
add-on, determined as the difference between the Insured’s Declared Value (IDV) of the
insured vehicle and the total actual expenses incurred towards acquisition of a new
vehicle of similar make and model to the insured, as specified in the on-road price listed
by the manufacturer/Dealer upon the occurrence of Total Loss/ Constructive Total Loss as
defined in the Policy

Provided always that

On-road price means the actual expense incurred towards acquisition of a new vehicle and
includes the value of factory fitted accessories or car dealer accessories at the time of
purchase. On road price will also include any amount paid towards registration of the
insured Vehicle, road tax and cost of insuring the vehicle.

In case of obsolete models, the last selling price of the vehicle will be considered to
pay the Sum Insured under this add-on

Subject otherwise to the terms, exceptions, conditions and limitations of this Policy.
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